oft ot myrw it @ w
R WY §F A %7 w0 & fis wek ¥
ofew e ¥ ewear &1 GRHTA
&7 & fov S 87 safica @ A
2 w7 Araraifer AtmaRta &7 =
¥ wY e fafewt aarf af
g, mfs oF  wrewY gui fag @ 7
INTETFRT @ 7 Wy EvER faer g
W &7 F1 swfaema T T ¥ wT F-
wifer J1qEeTy F1 W T FT AR
e fafead aom 97 wew 7
fafy 71 veawma Y 7

ot fewac wew  qEEY A1 e
%, afew ww mam w1 nfrfema aam
g arewF T F

ot Wiw wwTw mEt s
FTEMA ¢ ) a7 g9ar § frosar oy
wET (1 g ¥79 7 fao gedtaerte
fafeed am a1 W1 #1 @@z 40 FT
T frar sramm

st fawAT wer oy aF wAseAT

FT qET P, BF A@T T I F AGA®
feeslt 7 qoaw v ar 7 @Y Fop——
A E AT ATGTIEAFIG

SHRI K S NARAYANA 1Is there
any proposal to shufl some nf the offi-
ces to Hvderabad which was at one
time considered 1o be made the second
Capita, of India’ Also I want to hnow
whether there is any set plan accord-
mmg to which these offices are being
shifted or 1t is being done on an ad
hoc basis

SHRI SIKANDAR BAKHT I have
not been able to follow hus guestion

MR SPEAKER Is there any propo-
eal to shifl any office to Hyderabad®

SHRI SIKANDAR BAKHT No Sir,
not at present
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PHOF R K. AMIN The proposal
for ghifting the office of the Salt Com-
mussioner from Jaipur to Gujarat
has been under consmderation since
long May I know from the hon.
Minister whether he would consider
shifting the office of the Salt Commis-
sioner from Jalpur to Gujarat where
80 per cent of the salt of the country
18 being produced?

SHRI SIKANDAR BAKHT 1 will
require notice for this question

Rehabilitation of East Pakistan Re-
fugees in Andaman and Nicobar
Islands

*102 SHRI SAMAR GUHA wil
the Mimster of WORKS AND HOUS-
ING AND SUPFLY AND REHABILI1-
TATION “e pleased to sta'e

(a) whether many refugees from
former East Pakistan nmow living mn
different camps have expressed their
desire for rehabilitation 1n Andaman
and Nicobar Islands,

(b) 1f so, the steps taken so far for
their rehabilitation there,

(c) the number of refugees who
expressed theiwr deswre for rehabilita-
tion in these Islands,

(d) whether the foimer Mimister of
Rehabilitation arranged for sending a
team of Members of Parhament for
making & fleld study about the scope
of further rehabilitation there, and

(e) 1if so, the findings of that Team?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE
HABILITATION (SHRI SIKANDAR
BAKHT) (a) Only some have desired
their rehabilitation m Andaman &
Nicobar Islands

(b) As these migranis are slready
earmarked for settlement in Mainland
on various schemes and scope of re
habtilitation 1n  Andaman & Nicobar
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(d) No, sir
(e) The question does not arise

SHRI SAMAR GUHA Just the day
before yesterday I had the oppertumty
of hearing a speech made by 8Shn
Acharya Kripalamm where he warned
our Janata Ministers not to transform
themselves {5 become Just mgming ma
chiner of the documents that are sup
plhed to them by the secrelanat 1 do
not mean my friend Mr Sikandar
Bakht with whom I had been in jail
for 1-1/2 years bul I want to give him
a warming and through hum to all the
other Mimsters

The answers given from (a) to (e)
are all incorret! wrong and masicad
mg The reason for my getting exer
cised over this issue 15 that I c(ome
from Dacta of former East Pakistan
I have been in Jails there and stayed
i Palistan for more than flve years

This was the report of the Inter
departmental team 1n 1885 Rarely
there has been such 4 high power
conmtlee This high.power committee
consisted of Secretaries of the Mimis-
tnes of Rehablitation Finance Home
Food & Agneulture Trngation and
others The Committee was constifut
ed with 14 members The mam objec
tive of this inter departmental Com-
mitiee team was to investigate the
possinlity of rehahilitation of the re-
fugees from the foremr East Pakistan
What are the terms of reference? 1
will just read out to you

‘(1) To draw up an Integrated re-
source development plan for the
Islands particularly for the purpose
of rehabilitating mugrants from East
Pakistan and m the light thereof, to

indicate the pragrspme gt may
be undertaken to supplement the
schemes indicated in the Fourth
Plan in respect of Islands."

Now what wag the recommendation
No 2 It was

“Doubling of present population
(75000) by end of the 4th Plan and
its further increase by one lakh by
end of the 5th Plan mav be visua
lsed (Para 60)"

The 1slands were to be reclaimed for
the purpose of rehabilitation

But, here the hon Minister says
No A conspiracy was hatched by the
earhier Minister, Shri K R Ganesh,
to stop rehabilitation of East Pakis
tan refugees in Andaman Islands
Over one lakh thirty thousanq people
have been rotting in different camps
for the last ten—fifteen years The
Governirent had sbetrayed the people
of East Bengal by partitioning  the
country who have contributid the
most to the freedom struggle of India
I want 1o know from the Janta Gov-
ernment Are they gomyg to betray the
people and do what the Congress Gov-
ernment did? The former Minisie:
Mr Ganesh made a second house i
Port Bilar and got electeq from there
That man hatched a conspiracv that
no refugees from East Pakistan should
be rehabilitated there Now T find
that even my Government, the Janat:
Government are following the same
policy One lakh thirty thousand peo-
ple have been rotting in cifferent
camps for the last ten—fifteen years
Only some desired rehahlitation
there? No, thousands of themr
wanted to go there I have
recommended applications ofhun-
dreds of families at Mana camp,
Nér1 ~pmn and other camps, who ex«
pressed thelr desire for rehahilitetion
in Andamans If they search the files,
they wil' ind how many families from
Mana and Deoli camps wanted their
rehabilitation .n  Andamans because
Andamans is the only place where the
rehabilitation of the former East Pakis.
tan refugees has been successful.
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MR SPEAKER If you are not
satisfied with the answet, you ean ask
for half-an-hour discussion, I can
ufderstand that But you eammot cob-
vert the question hour ihto a dis
cussion

SHRI SAMAR GUHA Sir, answer
to part (b) of my question is absniute-
1y wrong 1 have gquoted the report
Part (d) of my question 18

Whether the former Mimster of
Rehabihtation arranged for sending
a team of the Members of Parlia-
ment for making a fleld study on the
scope of further rehabilitation

The answer 18 No Sir Look at the
question The reply gnen on 27th
February, 1875 to one of my gquestions
18

The visit of the team of Members
of Parliament to the Islands is like
ly to be arranged after the current
Budget session”

Whet 15 it” Is 1t an answer? Did he
try to go through the files?

SHRI SIKANDAR BAKHT I ha\e
gone 1nto the files

SHRI SAMAR GUHA Puli up the
erring officials

SHRI SIKANDAR BAKHT 1 am
not going to pull up

SHRI SAMAR GUHA What is this’
I want to know From A to Z 1t 18
‘Wrong

(1)It-mlnthntntuapei‘-cyde-
<ision in comtravention of all earler
commitments I have sv many re
plies

MR SPEAKER Please come to the
Question

EHRI SAMAR GUHA I sm comuiy
1 want to knew whether the declsion
that no former East Pakistan refugees
ore to by sent o the Amdamans for
wehalbititstion, iy the decislen of the
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Ministry of Rehabihitation or 1s it the
decision taken by the Cabinety

MR. SPEAKER The decision by one
18 the decision by another

SHRI SIKANDAR BAKHT Pr.
marily I call the hon Member Dada
which means my elder brother

SHRI SAUGATA ROY How s it
relevant here’

SHRI SIKANDAR BAKHT But
certainly I have been with him
(Interruptions)

Q% APANT §aew : TreT e &
®T TAT § |

MR BPEAKER Let us not get into
perorations

SHRI SIKANDAR BAKHT [ do not
think that my bemng within the jail
with him gives them any right to ques
tion my relationship with my Becre
taries or the stafl of the Mimster That
Is totally bemde the point He has put
a question and 1 would welcome any
more supplementary questions

MR SPEAKER What he wants 1o
know 18 18 1t the decision of the Gov-
ernment? All the others he cannot
ask

SHRI SIKANDAR BAKHT The
basic factor is that the refugeeg from
East Pakisian have fo be setiled and
why should there be unnecessarily any
msistence that they must be settled 1n
Andamsan and Nicobar islands They
are gowng to be settled The govern
ment have taken the responsibility
Only the difference 13 that they are
going to be pettled on the mainlana

There was another gquestion asked
that tiere was a study team

MR SPEAKER His question s
ogrlidr g decision had been taken 10
seitle certein number of refugess In
the Andumans
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SHR! SIKANDAR BAKHT The
decision had been taken much betore
the Janata Government came into
power and the decision was that of
the Ministry and not of the Cabinet

SHRI SAMAR GUHA The hon
Mimster mentioned about the phased
plan for the rehabilitation of refugees
who have been rotting m 1ails for
10--15 years—I am sorry—rotting in
the ramps for about 7—15 years Stll
Jail 15 1n my mind You cannot ge! out
of that

SHRI SIKANDAR BAKHT Please
come out of the jail

SHRI SAMAR GUHA They have
already turned into sub human beings
Now they have said that the plan of
rehabilifation can be maintained on
the momland Sir the government
knows that except m Andamans
Dandakaranya and the Naimital areas
as also Assam all the rehabilitation
projects from different silates have
completely failed and 95 per cent of
the refugees from the rehabilitation
sites have deserted and they have gone
Yack {0 West Bengal Therefore it
was asked whv did the government
insist thig because the people who
have come from the coastal area of
Bowngladesh all these Enst Pakis'an re
fugees found thal in Andamans the
rehabifitation was the best

MR SPEAKER You are an expen
enced man Whai 15 your question®

SHRI SAMAR GUHA 1 want to
draw your attention The reply given
on fth March 1974 was that 2000 fe-
milies will be rehabilitated in Anda-
mans

I want to know from the hon Mi
nister How can he say that it was the
decision of the earlier government?
Even as late s 1975 and as late as
1974 they were making commitment
after commitmerit and questions and
rephies are there where they said that
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by the end of the 5th Plan 2000 fami-
les will be resettled in Andaman is
lands ang also the earlier Mimster
categorically made a statement on the
floor aerthe}iouleandahomreplyto
a question that a team will be sent to
Andaman & Nicobar 1slands to study
the possibuity of further rehabilitation
of the former East Pakistan refugees
in Andamans

MR SPEAKER Your question is
will he stand by those commitments?

SHRI SIKANDAR BAKHT No, Sir
Further rehabilitation of East Pakistan
refugees 1n Andamans 1s not under
consideration  They are only

SHRI SAMAR GUHA 1t 15 under
consideration Let us see how you
tannot do 1t Whether I be m the
Taraty Party or not I tell you one
thing I am one of the men who have
becn betrayed By the national leaders
Those people who have heen with me
ar> rotting there What right has the
Mimiste to  wiolate all the former
cwmmitments made by the Minsters
and the Cabmnel decision”

Those people have been rotting
there for the  ast seven tn fifteen
yvears 140000 people have been rott-
ing in the camps turmng them mio
beasts

They are saying their case will not
be dealt with A conmpracy was hat-
ched I shall see that it 1s done, and
the demand 15 met

SHRI SAMAR MUKHERJEE What
my friend Shn Guha tells about the
original schemes 1s absolutely correct

I have myself been directly connect
ed with this refugee problem and
movement I had talks with the pre-
vious Minsters and he agreed that a
Parliamentary team will go thete and
they will submit a report.

The situation is that rehabilitation
n other States of East Bengal refugees
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hag mserably falled I am going to
meet the Mimsters with some of the
refugees after some time Their de
mand 18 as part of the refugees have
already settled in Andaman, therefore,
they are in favour of going to Anda-
man

This scheme has “een stopped I
want to know the reasons why this has
been stopped Our 1dea is that the
reasons are political There are no
other reasons. I want to know why
this scheme has been dropped A de-
legation of M Ps has not been allowed
to go I also want to know Whether
the p ¢ Government is prepared 1o
re consiler the decisions of the earlier
Government or not in view of the very
urgency of the rehabilitation of lakhs
of rcfugees who qre now rotting n
camps

SHRI SIKANDAR BAKHT 1 shall
read out to the hon member what the
carlier Viimsler had said with regard
to ~cnding the team It was not a
study team which had gone and these
arc wiluilly the words which 'were
said by the Minister in the I ok Sabha

But I wou'd give one offer to my
friend  All people are eager and I
would also encourage He mention-
ed to me he would hke to go to
Andamans I made enquines At
the present moment air service 18
closed and the season 18 not good
From April onwaids raipn staris
Therelore after this season 18 over
if there 1s favourable weather and
rommunication 18 established 1 wall
see at least a few who are very
much mterested in going and visiting
the 1sland gnd seeing for themselves
what wealth there is and at the sam®
time what tremendous problems we
have to overcome before we use it as
a settlement for displaced persons
Thank you"

A team of three Members of Con
sultative Committee—8/Shri Chatra-
pat; Ambesh Asmall Hussain Khan
and B R Munda went in February
1976 They had nothing to say They
came back.

Oral Answers |

MR SPEAKER Have they give
the report?

SHR! SIKANDAR BAKHT Nc
They have given no report,

From out of 78368 families who camy
from East Pakistan from 1st of Janu
ary, 1864 to 25th March, 1971 only
12520 families remamn to be seitled
This 18 the position as on 31st March
1977

Up till now about 2,600 famlies
have also been settled Less than
10,000 farmilies remnain to be seitled
and we are committed to settle them
in Dandakaranya project. They are
being settled in a phased manner H
you like I can give the phased man=
ner

The previous Government took &
decision of integrated dewvelopment of
Andaman and Nicobar in 1964 The
decision wag changed later on Be-
cause of ecological reasons 1t was
decided that deforestation in Anda-
man and Nicobar cannot be carmed on
any more Therefore, the Government
had to draw another plan for rchabili-
tation of these refugees

PROF DALIP CHAKRAVARTY"
From what the Minmister has just now
stated—about only a small number of
families remain to be rehabilitated on
the face of 1t 1t seems to me amaz-
ingly incorrect In my constituency I
know that people are Living mn sub-
human conditions I would imite the
Minister to come and see things for
himself They are sthll awaiting reha-
bilitation Does he stick to the policy
of the congress conspirators who par-
titioned the country and created this
problem? That was the announcement
made by the congress government of
the past, they abolished the Ministry
of Rehabilitation Is he aware of the
attitudg of the present West Bengal
Government, the attrtude of Shri
Jyotl Basu, and the Rehabilitation
Minuster, Shri Ratika Ranjan Banerjee,
who met Shri Sikandar Bakht and de<
manded a fresh look at this problem?
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Nbat is the future thikmg of the
‘Yovernment?

SHRI SIKANDAR BAKHT: The
yon. Member i3 confusing the rehabi-
itation of old migrants and new mi-
grants. Thig question relates to the
new migrants, What he has pointed
Jut relates to the old migranis who
are already in West Bengal and the
juestion of residual rehabilitation
tacilities is under consideration.

SHRI MANORANJAN BHAXKTA :
I am an Fast Bengal refugee settled
in Andaman and Nicobar Islande. I
have seen the reply given by the hon.
Minister. In respect of rehabilitation in
Andaman and Nicobar islands by the
Rehabilitation Ministry already they
have spent more than Rs. 10 crores and
it may be more. They have settled
enly about 1200 tamilies. 1 understand
that originally the scheme was to re-
habilitate 12,600 families. Later on it
was reduced to 6,600 families. Then
again it was reduced on the basis of
the ecological effects as he has stated.
Considering all these pros and cons,
the Expert Cammittee recommended
that only 2,500 families ean be accom-
modated. I am fully aware of the fact
that in Andaman and Nicobar islands

already settled there. They are also
demanding land. That is why in the
arigina]l rehabilitation programme it
was decided that 25 per cent of the
reclaimed area should be allotted to
the old settlers, those who are landless
famnilies. Already, for the Break-water
Scheme at Hutbay in the Andaman

and Nicobar Islands, Rs. § erores have
bean spent, The road has been laid
and other things dome. The Rehabil
tation Ministry's RRO Unit has sta-
tioned seme heavy machineries thers.
Atter spending Re. 10 creres, if swl-
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ducted, it will not be possible to pro-
vide all thesg things to them econo-
micplly. So, I want to know his reply
on this specific question.

MR. SPEAKER : He wants that all
facilities should be provided for.

SHRI SIKANDAR BAKHT: For
families inducted, we provide all
amenities.

MR. SPEAKER : He wanis to know
whether you will induct more and
more families in order to provide bet-
ter faailities.

SHRI SIKANDAR BAKHT: All
rehabilitation facilities whicl: have to
he provided to the settlers in the
Andaman and Nicobar island have al-
ready been provided for.
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